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Title: Notices of adjournment of the House regarding alleged framing of false charges under POTA by Chief Minister of
Uttar Pradesh against the leaders of Samajwadi Party. (Notices refused)

(Interruptions)

KUMARI MAMATA BANERJEE (CALCUTTA SOUTH): Sir, 20,000 people could not file nominations for the Panchayat
elections in West Bengal...(Interruptions)
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st sftuera STIHard (HTFYR) @ A Feied, 980 991 T 2] FAS gAY YEa & eR 8 w 21 &€ (@um)

11.00- 1/2 hrs.
(At this stage, Shri Sudip Bandopadhyay and some other hon. Members came
and stood on the floor near the Table.)
MR. SPEAKER: | am going to allow your leader to speak. Please go back to your seats.
11.01 hrs.
(At this stage, Shri Sudip Bandopadhyay and some other hon. Members
went back to their seats.)

MR. SPEAKER: | have received a number of notices of Adjournment Motion regarding alleged framing of false charges by
Chief Minister of Uttar Pradesh against the leader of the Samajwadi Party, Shri Mulayam Singh Yadav and others. These
notices have been given by Shri Ramiji Lal Suman, Shrimati Reena Choudhary, Shri Ram Murti Singh Verma, Shri Ram
Vilas Paswan, Shri Chandra Nath Singh, Kunwar Akhilsesh Singh, Shri Saroj Tufani, Shri Raghuraj Singh Shakya and

Shri Dharm Raj Singh Patel. These are the nine notices | have received on this very important subject.
...(Interruptions)

MR. SPEAKER: | have said that | would allow Kumari Mamata Banerjee to speak.
...(Interruptions)

MR. SPEAKER: Let me read first. Let me bring to the notice of the House the important subjects on which | have
received notices.

st I e graarE (FSYR) | oee qeiRd, B Aved AR & G & Alfew fean #1 &€| (a@ur)

11.03 hrs.

MR. SPEAKER: | have received a notice on truck owners' strike in the country. | have received notices on this from
Shri Malaisamy, Shri Radhakrishnan and Shri Suresh Kurup. Then, | have received another notice on the problems
being faced by workers in the powerloom industry. The notice has been given by Shri H.D.Deve Gowda. Shri
Jaiswal has requested me that he would also like to speak on this issue.

| have received notices from several Members for suspension of Question Hour. The issues are almost the same,
so | am not going to repeat the names. The same Members who have given notices for Adjournment Motion have
requested for suspension of Question Hour and for giving priority to this subject.

Apart from this, there are two Calling Attention notices and 23 Zero Hour notices. | would like to give an opportunity

to the Members to speak on different issues. But before | do that, the leader of the Samajwadi Party, Shri Mulayam

Singh Yadav has expressed a desire to make a few observations on an important issue of Uttar Pradesh and | have
permitted him to do so.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker Sir, first of all, on behalf of our Party, | would like to
share the concern and agony expressed by the honourable leader of the Samajwadi Party, Shri Mulayam Singh
Yadav, and the former Prime Minister, Shri Chandra Shekhar.

We have been watching the developments of Uttar Pradesh for the last three to four weeks. It is not only causing
concern to a particular leader or a particular party but also to the entire system of administration, standing in public
life and responsibilities conferred, offered and referred to by the distinguished leaders from time to time in their
constitutional office, be it the Chief Minister or the Governor. After having read the newspaper, it is more shocking
to me that the institutional office of the Governor who relinquished his office and also the person are tried to be
booked in such a manner.

Sir, what happened during the last few days to senior leaders like Mulayam Singh Yadav and others can happen to
any one of us tomorrow. The reign of terror, threatening the Constitutional machinery, violating all sanity, cultural,
political and moral understanding of our democratic functioning in the country, especially towards Opposition, is a
shocking revelation. Therefore, Sir, | join with agony and anguish, and appeal to you that such kind of things should
not only be discouraged, but should also be collectively condemned. We should not encourage this trend.

I recall, Sir, that in this House - with great humility | can say - when | entered in the 13t Lok Sabha, in the process
of political persecution, we have landed ourselves to a peculiar situation. Even the name of the former Prime
Minister, Shri Rajiv Gandhi, who is dead, was also brought in the charge-sheet in the second column. | was
surprised why this kind of scoring game was going on.

Today, what has happened in Uttar Pradesh - | am sorry, the bell is ringing — is just to hit all those who raise the
voice of dissent against the establishment. They misused all kinds of laws in the country. It may happen to him
today, it may happen to you also tomorrow. Therefore, Sir, we totally disapprove this method. We condemn it and
we hope, wisdom will prevail in Uttar Pradesh administration not to repeat and not to refer this matter any further.

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker Sir, | fully endorse with all humility and seriousness what
is being placed before this august House on the functioning of the parliamentary democracy which our forefathers,
who were the Constitution-makers, had chosen after a very in-depth study of the systems of governance in the
country.

Mr. Speaker Sir, the only thing which strikes us is that the present Chief Minister - if | am not mistaken - is in
position for nearly one year and this sudden spate of cases is very proximately instituted after disclosure of some
threats. Therefore, there is a question of revenge, not a question of enforcement of any law or legal system or
punishing a person for committing an offence.

Sir, this is a clear case of revenge by instituting false cases. Let us take it that the basis for the cases at this hour
shows a scant respect for the system of democracy that our Constitution-makers have evolved for us.

Sir, Shri Mulayam Singh Yadav is highly respected; everyone in this House is highly respected. With your
experience, not only in this august Chair but also as the hon. Chief Minister of Maharashtra, one of the foremost
States in our country, | am sure, in your experience you will be able to guide us as to how we should resolve this,
how a policy or politics of revenge should be given up. We should go on. There are so many problems in the
country. There are problems of poverty, problems of illiteracy and problems of unemployment. Those should get
priority over this question of revengeful attitude in politics.

Therefore, Sir, | leave it to all the leaders to find out a solution. We shall certainly cooperate in any manner that is
possible for the purpose of evolving, if necessary, a code of conduct.
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SHRI S. JAIPAL REDDY (MIRYALGUDA): Mr. Speaker, Sir, he is trying to divert the attention of the House and
dilute the gravity of the issue. You kindly ask him to focus on this issue. If he is talking of Punjab, then we can also
talk of so many other things.

MR. SPEAKER: You are right.
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SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, we are not discussing about Shri Praveen Togadia. We are
discussing about the situation in Uttar Pradesh. ...(Interruptions)

SIS AR Al : ene Sfl, St @1 St 7 S ad &1, # IHA FeAd g WRg A S gudl g [P 20 F9R =Rl B gferd @t
weE | AT T W= R oy, e T wex, 78 FE < P S ¥ -, 71 39 e @ T@l Iy Aerme

it wu=E< ura (Frell) : uferanic B 39 a8 ¥ el 98 v afRda€)] (araum)

MR. SPEAKER: Shri Rupchand Pal, please take your seat.
...(Interruptions)

MR. SPEAKER: Please keep silence in the House.

...(Interruptions)

ST, a1 PR Aeglsn : oreme R, =i o gea R 2, F s wena € 5 wa w5t St weft s it # do gonaw 39 99 w
ot B 5 =1 a3 5w waR | 981 7= #7301 X 6 IR UF DI 1% Heae 91 § al S Bl

MR. SPEAKER: A number of Members have given their names to speak on this issue, but there is a time limit. |
have to go to the Question Hour also. | have given half-an-hour for this subject. Shri Rashid Alvi will be the last
speaker on this issue.

SHRI H.D. DEVE GOWDA (KANAKPURA): Mr. Speaker, Sir, | want to make a submission.
MR. SPEAKER: Do you want to speak on this issue?

SHRI H.D. DEVE GOWDA: Yes.

MR. SPEAKER: All right.

SHRI E. AHAMED (MANJERI): Mr. Speaker, Sir, two of my party colleagues have been arrested under the
provisions of the National Security Act. ...(Interruptions)

MR. SPEAKER: | am not going to take up any other issue except the issue of cases against Shri Mulayam Singh



Yadav.
...(Interruptions)

MR. SPEAKER: Nothing should go on record except what Shri Rashid Alvi says.
(Interruptions)*

eaE Heled [ H o & et g A w ==t $@ @t geroa 7@ gl That subject is coming up separately before the
House.

...(Interruptions)
st wfdg sredl (3re) : sremy of, e ave @l & Wy A€ (@Eum)

SHRI E. AHAMED : Mr. Speaker, Sir, my party colleagues were participating in an anti-war demonstration, but they
have been arrested under the provisions of NSA. ...(Interruptions)

MR. SPEAKER: You can raise that issue under some other provision.

* Not Recorded.
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MR. SPEAKER: | remove that sentence from the proceedings.

=t g et | Py 1 Taf @N? &€ (@eum)fer @ Reare sfiwde gon ol &€ (@)
3eqs HElRd Wit dfd |

* Expunged as ordered by the Chair.

SHRI H.D. DEVE GOWDA : Hon. Speaker, Sir, the issue which has been raised by our colleague, and the former
Defence Minister, Shri Mulayam Singh Yadav is not an issue of any one political party, but it is an issue to be
considered by the entire House.

Sir, he was the Chief Minister of Uttar Pradesh during 1993-94. Afterwards, several Chief Ministers came to power
in Uttar Pradesh, including Kumari Mayawati. Subsequently, BJP ruled this State. After a lapse of ten years, the
police machinery has been used to destroy her political opponents. Sir, if it is done, the whole system will collapse. |
am sorry to say this. We can quote instances after instances of the past which have happened in various States.
That is not the issue. After a lapse of 10 years, taking some pretext of the rules framed changes - | do not want to
question the merits and demerits - now 140 cases have been filed against Shri Mulayam Singh Yadav, after four or
five Chief Ministers have come to power and gone. This clearly shows that this is to destroy Shri Mulayam Singh



Yadav, who is her political opponent. There is no iota of suspicion in my mind. | do not want to attribute motives.
This matter has to be looked into by the entire House. Enough is enough. We can quote several instances in the
past. | would request the Prime Minister that, at least, under his Prime Ministership, this should not be done. Shri
Vinay Katiyar has condemned this. He expressed his concern about the whole event. | have read it in the
newspapers about filing of 140 cases against Shri Mulayam Singh Yadav.

| would request the Prime Minister to convene a meeting of the senior leaders of all political parties, and evolve a
code of conduct. Political parties may come to power and go. Nobody is going to be permanent in that seat. But, at
least, we must evolve a code of conduct to save our system, so that the democratic system could survive in this
country.

PARN AT Il : W d | iciiicha qreier | oTdfie Hdl g iR e aredt ¢ f #9 |e o 9ga oredl o ¥ g &1 # -9R O
FHEA1 ATt gl # ordier Sl 6 A% a1a W AN | | e | g8 39 A ) W ona Tt uidie @ offsd 7 fSued e &, sue
IR & o o 964 2 & & dichifedma offex @t wian @ 8, &R We # dldbad B W $ & fog 89 1 e aifey| 39 an H
Aegral St 7 S i R 2, § 9w wewa gl

At 3, o #, dore # @ 59 <9 A A oft iew € 99 vl A orR et S e e &, A1 R e @ ol € oW stk we |
a4 e e =@fee| gemaH e off & wf g9 oo aril & el ¥ 9gd gooa ¢ U gouid 9ga R ™ @ Wi ekl g Ao §
giefifema fSHead B 8, smafsdidioiad fRwyed 8 8, uidlifcdd Scq® & fSWid 8 Wadl &, Uldiicda iieds &l fSmed 8 |l
8, Wi 3R IS W B # T 7 o 7E g gAY S Ui § 99 We W aTd §, el § a1 SHsht B @& TR g, I8 FH 78 aa
w&ar g1 That is why | want Centre's intervention in this regard, especially in my State also. What is happening
there?

# affet wIferdida ofied &1 afiel Bl § fF o fhel W ¥ 89R UTH-%e olad & gA1d 8, 40 wiawd el # $18 urdf gfea iR dev e
N T8 <9 <t 2, wrEfer it AT 98 FRA <6t 2, 99 B AL F Afgen NEEYE Bied w9 © g wwft € # smuer a9
et & & sfiqe, gl ffae 3 et ave fran1a€) (@aam)Aifrem =& & faam &€ (araum)

SHRI RUPCHAND PAL (HOOGLY): These are false and baseless charges. She can go to any place and prove
them. | challenge her. She is misleading the House. ...(Interruptions)

MR. SPEAKER: Only Kumari Mamata Banerjee's statement is going on record.
(Interruptions)*

PHH AT G=T511 @ g9 299 &I el T2 & % ¢13€] (@aur)gaw g & av 4 ws &1 We will apply the same stand for
West Bengal. We will apply the same stand for Maharashtra. We will apply the same stand for other States. Here
they say something but wherever they are in power, they will do something else. That

* Not Recorded.
double standard game should be stopped. That hypocrisy should be stopped. ...(Interruptions)

SHRIRUPCHAND PAL : You have beaten the police. You should have been arrested but the West Bengal
Government did not do it. ...(Interruptions)

MR. SPEAKER: Please sit down.
...(Interruptions)
KUMARI MAMATA BANERJEE ): Sir, what is this? ...(Interruptions)

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Sir, how can he say that she should have been
arrested? ...(Interruptions)

MR. SPEAKER: Kumari Mamata Banerjee, please complete your statement.

KUMARI MAMATA BANERJEE : Sir, why did | raise this issue? They wanted to kill me. ...(Interruptions) | was in the
hospital. | was about to die. They should have realised this. ...(Interruptions) sraifsre= arer gien € & & Fw F18€| (@
Tur) | was about to die. They have forgotten all these things. My full body had been choked because of them. So

many times they have beaten me. They are raising the personal question. | can also raise so many personal
questions. Sir, they are raising their fingers. They changed the name and father's name. ...(Interruptions) | can raise
so many personal questions. ...(Interruptions)

MR. SPEAKER: This is another issue. Please sit down. You can raise the issue again during the Zero Hour'. | will



permit you to speak during the "Zero Hour'.

...(Interruptions)
KUMARI MAMATA BANERJEE : Sir, 1 did not disturb anyone. ...(Interruptions) Please allow me to speak.
MR. SPEAKER: Let her complete her statement.

...(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, | have been quietly listening to all these things. There must be some limit.
We totally deny all these. ...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Sir, he may deny. Let her be allowed to speak. ...(Interruptions)

KUMARI MAMATA BANERJEE : Sir, | am giving you all the Press cuttings which appeared in my State's and in the
national media. The Press and the Media have written about it. All the documents are there. ...(Interruptions) | am
telling you that for more than 40 per cent seats, they did not allow us. ...(/nterruptions)

SHRI ANIL BASU (ARAMBAGH): They could not get any candidate. ...(Interruptions)
MR. SPEAKER: Kumari Mamata Banerjee, you can raise the issue during the 'Zero Hour' again.
...(Interruptions)
KUMARI MAMATA BANERJEE : Sir, | request you to allow me to speak. ...(Interruptions)
MR. SPEAKER: | have to go to the Questions now. After the Question Hour, | will permit you.
Q.No. 422. Prof. Ummareddy Venkateswarlu - Not present.
= siwmra STrawara | AeRy, g ot der & Jie R smgIS€| (sraum)
3eqe "Eled @ # o SR iR A drem # oo gl
&€| (eraur)
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e HEld : # AUH! SN AfaR # dre H1 HiewT gl

=t I e urEaE ¢ see S, 39 w® Faven &1 gs 2 What is your ruling on this? You heard every leader, but what is
your ruling on this?

MR. SPEAKER: The Members have requested the Prime Minister to hold a meeting on the issue. It is for the Prime
Minister to take a decision.

...(Interruptions)
MR. SPEAKER: All the notices have been refused.

...(Interruptions)
HEqE HEIQY :© MIH! THY gorrord gl

Dr. Baliram.



